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(d) H not, whetherQovemment propose 
to set upaseparateagencyforthepurpose?

TH E  D E P U TY  M INISTER IN TH E  
M IN IS TR Y  O F  IN F O R M TIO N  AN D  
BROAOCASTING(KUMARIGIRIJAVYAS);
(a ) and (b). Doordarshan is already 
telecasting at regular interval programmes 
coraring trit>ai dances and songs from its 
various Kendrastotheextentprossbie within 
the existing available telecast tbne.

(c) No, Sir.

(d) TTtere is no such proposal.

Loek 'OutlnPaiaghat I.T.L

2935.SHRIV.S.VUAYARANGHAVAN: 
Will the Minister of COMMUNICATIONS be 
pleased to state:

(a) whetherr Govemment are aware of 
the any Loci<-out of Indian Telephone 
Industries at Palaghatdistrict(Kanjikode) in 
Kerala;

(b) If so, the reaosns therefor; and

(c) the steps taken by the Govemment 
to remedy the situatton?

TH E  D E P U TY  M INISTER IN TH E  
MINISTRY O F  COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU); (a) Yes, Sir.

(b) The management of the Company 
had to resort to declare lock-out to acts of 
sabotage, damages caused to vital 
installations inside thefactory,acts of threat, 
stoppage of essential services and 
intimidatton by groups of emptoyees against 
officers a and the managerial staff.

(c) Prior to resorting to k>ck-out the 
management heki several rounds of 
discusstons with the representatives of the 
rival unkms functoning in the unit Efforts 
were made to avoki the dedaratkxis of ktck- 
out. The labour*Department of Govemment 
of Kerala was associated through-out for 
lesoving the issues Involved. Tlw  UnkHt 
Govemment has also beenkeeplng awatch

to ensupsthatthesitiiatton is remedied. Tlie 
k)ck-out has since been lived with-effect 
from 9.11.1991.

Dacentraiiaatton of LTJa.

2936. SHRI V.S. VUAYARAGHAVAN: 
Wmthe Minister of COM MUNICATK)NS be 
pleased to state:

(a) whetherthe Un ton Govemment have 
any proposal to decentralise there Indian 
Telephone Industries (ITIs); and

(b) if so, the reaosns therefor and the 
details thereof?

TH E  D EP UTY MINISTER IN TH E  
MINISTRY O F COMMUNICATK)NS (SHRI 
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) Does not arise.

Memroandum from All India Postal 
Employees Unions

2937. SH R IM A TI S U S E E L A  
G O P A LA N : Will the Minister of 
COMMUNICATIONS be pleased to state:

(a) whether the Govemment have 
received a memorandum Jointly submitted 
bythrse AH bKla Untons of Postal Employees;

(b ) if so, the detaiios of the 
memorandum;

(C) whether any action has been taken 
orproposedto be taken tosetdethe problems 
mentioned in the memorandum;

(d) whether the Govemment met any 
delegaion of Postal Emjaioyees Unions 
recently in this connection; and

(e) if so, the details of the meeting?

TH E  D E P U TY  M INISTER IN TH E  
MINISTRY O F COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) A  Statement on Important points Is 
sndosod


